GOVERNMENT OF INDIA
MINISTRY OF FINANCE
DEPARTMENT OF REVENUE

LOK SABHA
UNSTARRED QUESTION No. 2280

TO BE ANSWERED ON FRIDAY, THE 11™ DECEMBER, 2015

20, AGRAHAYANA, 1937 (SAKA)

REVISING CORPORATE TAX STRUCTURE

2280. SHRI PREM SINGH CHANDUMAJRA:

SHRI ASADUDDIN OWAISI :
SHRIMATI VANAROJA R.:

Will the Minister of FINANCE be pleased to state:

(a)

(b)

(c)

(d)

(a)

(1)

(i)

whether his Ministry has chalked out a roadmap for phasing out several exemptions
including reducing benefits to accelerate depreciation in some sectors and ending sops
for development of SEZ that are not operational, if so, the details thereof;

the benefits accrued by the corporate sector on account of exemptions during the last
three years and the current year;

whether India is having higher corporate tax as compared to Russia, China and South
Korea; and

if so, the steps taken or being taken by the Government to reduce further corporate tax
to make it investment friendly?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF FINANCE

(SHRI JAYANT SINHA)

Yes, Madam. Ministry of Finance has chalked out a plan for phasing out of several
deductions which is as under:

Profit linked, investment linked and area based deductions will be phased out for both
corporate and non-corporate tax payers.

The provisions having a sunset date will not be modified to advance the sunset date.
Similarly the sunset dates provided in the Income-tax Act will not be extended.



(ii1)) In case of tax incentives with no terminal date, a sunset date of 31.3.2017 will be
provided either for commencement of the activity or for claim of benefit depending
upon the structure of the relevant provisions of the Income-tax Act.

(iv)  There will be no weighted deduction with effect from 01. 04.2017.

(b) The revenue impact of the benefit accrued to the corporate sector on account of various
deductions available under the Income-tax Act are quantified in the Statement of
Revenue Impact of Tax Incentives under the Central Tax System which forms part of
the annual budget documents presented to the Parliament. As per the said statement,
the revenue impact of tax incentives for corporate tax payers is as under:

Financial Year Revenue impact of tax incentives after
considering Minimum Alternate Tax
(Rs. in crore)

2012-13 68720
2013-14 57793
2014-15(estimated) 62398.6
2015-16 Data not available

(¢) Yes, Madam.

(d) The Finance Minister in his Budget Speech, 2015 has announced that the rate of
corporate tax will be reduced from 30% to 25% over the next four years along with
corresponding phasing out of exemptions and deductions. Accordingly, the phasing
out plan as mentioned in (a) above has been placed in the public domain for seeking

comments/suggestions from various stake holders.
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